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Seventeenth Loksabha

=

Title: Request the govenment to not enforce the Amendment of IAS
Cadre rule 1954 as it 1s affecting the functioning of the centre.

SHRIMATI APARUPA PODDAR (ARAMBAGH): Hon. Speaker,
Sir, objections were raised about the proposed amendments in the IAS,
IPS and IFS Cadre Rules, 1954. The Centre has asserted that the
proposed amendments are aimed at removing the non-availability of
sufficient number of officers in the Government of India, which 1s

affecting the functioning of the Centre.

These proposed rules are against cooperative federalism and will

damage the federal structure ... (Interruptions)
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... (Interruptions)

SHRIMATI APARUPA PODDAR: The Central Government has used
their power to harass our former Chief Secretary and Commissioner of
Kolkata also.

[ demand that these rules should not be enforced. Our Chief
Minister, Mamata Banerjee has been protesting against this draconian
move which is violating our Constitution ... (/nterruptions) BJP is

standing with it ... (Interruptions)
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir...
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